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Security for people of Jammu and Kashmir
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JUHTIRT : I HIfey 31wy €1 8, we are going to have a full-

fledged discussion on Jammu and Kashmir situation. That is why your
Special Mention was not accepted. But as we have time today, | allowed it.lt is
a very serious matter and the-House is going to have a full-fledged
discussion.

Now, since there is no other business now, can we take up the
Private Members' Business now? Or, if the House so agrees, either we meet
at 2 o' clock and advance the time of the Private Members' Business or |
adjourn the House till 2.30 p.m. | leave it to the House.
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SHRI PRANAB MUKHERJEE (West Bengal): Madam, you adjourn
the House till 2.30 p.m.

SHRI S. RAMACHANDRAN PILLAI (Kerala): Does it mean that the
Government has no Business?

THE DEPUTY CHAIRMAN: You should have all given more Special
Mentions.

SHRI NILOTPAL BASU (West Bengal): Madam, this point should be
noted by the hon. Minister of State for Parliamentary Affairs, because he had
always been saying that the Opposition had not been cooperating with the.
Government in clearing the pending Business. We are now 'in a situation
where the Government has no Business to be transacted in the House.
...(Interruptions)... We had facilitated a situation whereby the Government
could have brought some Business.

SHRI PRANAB MUKHERJEE (West Bengal): We could have had
more Special Mentions. ...(Interruptions)...

THE DEPUTY CHAIRMAN: Yes, that is what | am saying. | could
have allowed more Special Mentions. Actually, | should also be blamed, to
some extent, because | finished the Government Business so fast the other
day that there is nothing left.

The House is adjourned till 2.30 p.m. for lunch.

The House then adjourned for lunch at thirty-six minutes past twelve of the
clock.

The House reassembled after lunch at thirty-one minutes past

two of the clock, [THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY) In"
the Chair]

PRIVATE MEMBERS' BILLS

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Dr. C.
Narayana Reddy; not here. Shrimati S.G. Indira; not here. Shri K.B. Krishna
Murthy.
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